
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

ttb

T.c.P No. 1 1/(MAH)/2o13

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALIASENAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY I,{W TRIBUNAL ON IA.O9.2OI7

NAME OF THE PARTIES: Rabindra L. Srivastava
V/s.

Sricon Infrastructure Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397 /39A of t}le Companies Act 1956
and 241/242 of the Companies Act,2013.

S. No. NAME DESIGNATION SIGNATURE

CORAM Present:

ORDER
TCp 111397-398/NCLT/MB/MAH/2013

V. NALLASENAPATHY
lrlember (Ttchnical)

At rrquest of the p.1rties, list this matter on 3. t i _2017

sd
B.S.V. PRAKASH KUMAR
\Iember (Judicial)

ld/- i
I

I


